C. A No. 3946 OF 2001
| TEM No. 8 Court No. 1 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A. No. 2 in Cvil Appeal No. 3946/2001

PUBLI C SERVI CES TRI BUNAL BAR ASSCCI ATl ON Appel | ant (s)
VERSUS

STATE CF U.P. & ANR Respondent (s)

( Wth Appln(s). for early hearing and Ofice Report )

Date : 21/09/2001 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR, JUSTI CE P. VENKATARAMVA REDDI
For Appellant (s) M. Shail Kurmar Dwi vedi, Adv.
For Respondent (s) M. V.J. Francis, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
............ P |
SP2
The application is allowed.
The hearing of the appeal is directed to be
expedi t ed.
. SP1
(Neena Ver ma) (Prem Prakash)
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